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APPLICATION NOS.

Applicants

Indian National NGOs Associstion

of Army Electronics Inepection

To
Shri K. Ramanujam

1.

2,

3.

4.

S.

Chairman

Commercial Complsx(BDA)
Indiransgar .
Bangalore - 560 .038

pated 3 }- 2 ~S&

449 to 452 & 577 to 532/87(F)

Indian National NGOs Association

of Army Elactronics Inspsction
‘¢/o CIL, IC Nagar P.O.

Bangalore - 560 006

Shri A.N. Mazumndar

foreman e
Controllerate of. InSpection
Electronics (CIL)

JC Nagar P.0.

_Bangalore - 560 006

shri H, Prehalada Rao
fForaman -
Controllerate of Inspection
Power Systems (CIP) :
JC ﬁagar P.O._‘ )
Bangalar. - 560 006

[, ol N
Shri M.A. Hardikar A
foreman

7.

Bhove 0. ,;! 9 N

Controllerate of Inspection Radar(CIR)

JC Nagar P.O.
Bangalore - 560 006

shri S. Srinivasen
foraman
Inspactorate of Electronics

~ JC Negar

Bangalore ~ 560 006

10.

Rﬁseondents-

The Secy, M/o Defence & 11 Ors

~

Shri S. Badrinath
Asst. Foreman
Controllerate of Inspsction
Electronics(CIL)

JC Nagar P.0.

Bangalore -~ S60 006

shri R. Krishnamurthy
Asst. Foreman

. ~Controllerate of Inspaction

Electronies(CIL)
JC Nagar P.0.
Banghlore - 560 006

shri K. Narasimhamurthy
Asst. Foreman

Controllarate of Inspection
Electronics (CIL)

3C Nagar P.0.

Bangalere - 560 006

shri H,8. Ramanujem

Asst. Forsmen

Inspectorate of Electronics
JC Nagsr -

Bangalora -~ S60 006

Shri M, Selvarej
Asst. foremen

' Controllerate of Inspection

Power Systems
JC Nagar
Bangalors - 560 006

L] D'c 02




1.

12,

13,

14,

1s.

16.

17.

18.

19.

Shri Anandathirthe

Asst, Forsman
Controllerate of Inspaction
Electronics (CIL) '
JC Nagar P.0.

Bangalore - 560 006

.Shri J.K. Raghunathan

“sto romﬂ.n

Inspectorats of Electronics
JC Nagar

Bangalore -~ 560 006

Shri G. Sadashivapps

Asst. Foreman

Inspectorate of Elactronics
JC Nagar

Bangalore ~ 560 006 °

Shri V.C. Guptas

Asst. Foreman
Controllerate of Inspection
Electronics (CIL)

JC Nagar

Bangalore - 560 006

Shri T.S. Ranachandra fRao
Foreman

Controllerate of Inspection
Elsctronics (CIL)

JC Nagar P.0,

Bangalors - 560 006

Shri J.V. Chandrashekara Rac
Foreman

Controllerate of lnspection
Electronics (CIL)

JC Nagar P, 0.

Bangalore - 560 006

Shri K. Nanjundappa

Forsman

Controllerate of Inspection
Powlr Systeas

JC Nagar

Bangalors - 560 006

The Secretary
Ministry of Defence
New Delhi - 110 011

The Diractor General of Inspsction(DGI)

Ministry of Defance

Dspartment of Defence Production

Room No. 234, South Block
OHQ P.O.
New Delhi - 110 011

21,

22,

23.

24,

25,

26.

27,

The Contreller .
Controllerdte of Inspaction
Electronics (CIL)
JC Nagar P.0.
Bangalors - 560 006

Shri P.T. Ges Varghese
fForemen

Controllerats of Inspection
(Radar), JC Nagar P.O.
Bangalors - 560 006

Shri T.Y. Venugopala Iyer
Foreman

Controllerate of Inspection
Power Systems

JC Nagar P.0.

Ministry of Defence (DGI)
Bangalore - 560 006 :

Shri N.A. Ramsprasad Narayan
forsman

Controllerate of Inspection
Electronies (CIL)

Ministry of Defence (DGI)
JC Nagaer P, 0.

Bangalore -~ 560 006

Shri S. Rajarathnam

Aest. Foreman

Inspactorate of Electronics
Ministry of Defance, RK Puram P.O.
Secunderabad -~ 500 556 (A.P.)

Shri Y.5. Jagannatha Rao

Asst, Foresman

Controllerate of Inspection(Radar)
Ministry of Defence (DGI)

JC Nagar P,0,

Bangalore - 560 006

Shri N. Peul Pandisn

Asst. Foreman

Controlleate of Inspection
Systems

156, Gough Lines

Trimulgherry Post
Secunderabad = 500 015 (A.P.)

Shri L. Upendrenath Goud

Asst. Foreman

Controllerate of Inspection
Systems

156, Gough Linaes

Trimulgherry Post
Secunderabad - 500 015 (A.P.)

00,3




29,

30.

in the above said applications on 21-1-88,

Shri S.C. Patel
Asst. Foreman

‘Inspectorate of Electronics

C/o Gun Carriage Factory

- Jabalpur - 482 011 (M,P.)

Shri T. Somasekhara
Foreman

Controllerate of Inapaction _

Electronics (CIL)
JC Nagar P,0.
Bangslore - 560 006

Shri M,.S. Padmarajaiah
Central Govt. Stng Counsel
High Court' Building
Bangalore - 560 001

TR

Subject s SENDING COPIES OF ORDER PASSED BY THE BENCH

Please find enclosed herewith the copy of ORDER passed by this Tribunel

Encl ¢ As above

DEPUTY REGISTRAR
(JubICIAL)

RECEIVED o Copi 2\a\
Dmry Mo, /5‘72/(;‘2 /ﬁ
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6.

CENTRAL ADMINISTRATIVE TRIBUNAL

BANGALORE

DATLD THIS THE 21ST DAY OF JANUARY, 1988,

Hon'ble Shri Justice K.S. Puttaswamy, Vice=Chairman
Presant: and |

Hon'ble Shri L.H.A. Rego, Member (A)

APPLICATION NOS. 449 TO 452 & 577 T0 592/87

Indian National NGOs Association
of Army Electronics Inspection
C/o CIL, Bangalore-6.

A.N. Mazumdar, Foreman,
CIL, IC Nagar, Bangalore.

H. Prahaladarao, foreman,
CiP, JC Nagar, Bangalore.

M.A. Hardikar, Foraman
CIR, JC Nagar, Bangalore,

S. Srinivasan, Foreman,
Inspectorats of Electronics,
J.C, Nagar, Bangalore.

S. Badrinath, Asst., Foreman,
CIL, JC Nagar, Bangalore.

R. Krishnamurthy, Asst. Foreman,
CIL, JC Nagar, Bangalore.

Ke Narasimhamurthy, Asst. Foreman,
CIL, JC Nagar, Bangalore.

H.B. Ramanujam, Asst. Foreman,
Inspec:iorate of Electronics,
JC Nagar, Bangalors.

M. Selvaraj, Asst. fForeman,
cip, JC Nagar, Bangalors.

Anandathirtha, Asst. Foreman,
CiL, JC Nagar, Bangalore.

J.K. Raghunathan, Asst. Foreman,
I of L, JC Nagar, Bangalore.

G. Sadashivappa, Asst. foreman,
I of L, JC Nagar, Bangalore.

V.C. Gupta, Asst. Foreman,
CIL, JC Nagar, Bangalore.

T.S. Ramachandra Rao, Foreman,
Controllerate of Inspection
Electronics, JC Nagar, Bangalors.,

LAC N )

Common applicant

A.Nos.449 ta
452/87.

Applicant in
A.No. 577/87..

Applicant in
A.No. 578/87.

- Applicant in

A.No. 579/87.

Applicant in

- A.No. 580/87.

Applicant in
A.No. 581/87.

Applicant in
A.No. 582/87.

Applicant in
A.No., 583/87.

Applicant in
A.No. 584/87.

Applicant in
A.No. 585/87.

Applicant in
A.No. 586/87,

Applicant in
A.No. 587/87.

Apolicant in
A.No. 588/87.

Applicant in
A.No. 589/87..

Applicant in
A.No. 590/87.



16.

17.

3.

J.&N. Chandrashekara Rao, foreman,
Controllserate of Inspection
Electronics, JC Nagar, Bangalors.

Ke NaniUndappa, Foreman,
Controllerate of Inspection
Power Systems, JC Nagar,
Bangalore.

Ve

Union of India, represented by
the Secretary, Ministry of
Defence, New Belhi,

The Director Gensral of Inspection
Department of Defence Preoduction,
Mihistry of Dafence (DGI) Roam No.
234, South Block, DHQ PO,

New Delhi,

The Controller,
Controllerate of Inspection
Electronics, JC Nagar PO,
Bangalore.

P.T. Ges Verghese, Foreman,
CIR, IC Nagar, Bangalorse.

T.V. Venugopala Iyer, Foreman,’
CIP, JC Nagar, Bangalorse,

N.A. Ramaprasad Narayan, foreman,
-CIL, JC Nagar, Bangalore.

S. Rajarathanam, Asst. Fgreman,
Inspectorate of Electronics,
RK Puram PO, Secunderabad.

Y.S. Jagannatharao, Asst. Foreman
CIR, JC Nagar, Bangalore.

N. Paul Pandian, Asst. foreman,
.CI18, Secunderabad.

Applicant’in -
A.No. 591/87..
\

K

Application in
A.No. 592/87.

Common respon-
dents in the
above appli-
cations.

Respondent No.4
in A.N08449 &
590 te 592/87.

Respondent No.S
in A.,N0os.449 &
590 to 592/87

& respondent

No 04 in AQNOSQ
452-& 577 to

s80/87.

Respondent No.6
in A.No.449 &
590 to 592/87

& respondent No
5 in A.Nos.452
& 577 to 580/87

Respondent No.4
in A.Nos.450 &
585 to 589/87

Respondent No.4
in A.Nos.451 &
581 to 584/87.

Respondent No.S
in A.Nos.451 &
581 to 584/87.




- 3 -

10. L. Upandfanath Goud, Asst. Foreman, eeees Raspondent No.6
€IS, Secunderabad ' in A.NoS.451 &~

581 to 584/87. -
11. S.C. Patel, Asst. Foreman, esss Respondent No7
Inspectorate of Electronics, in A.Nos.451 &

C/o GCF, Jabalpur. 581 to 584/87.

12, T. Somashekara, Foreman, eese RespondentNo.6
CIL, JC Nagar, Bangalors. ' in A.Nos.452 &

577 to 580/87.

(shri Mm.S. Padmarajaiah, C.G.S.5.C.
for Respondents 1 to 3) -

These applications having come up for hsaring to-déy,

Uice;Chairman made the following:

ORDER

In these applications made under Section 19 of the
Administrative Tribunals Act, 1985, the applicants have
sought for diverse reliefs which are resisted by Respondents

1 to 3 on mors than one ground.

2. ~ Shri K. Ramanujam, the Chairman of the first applicant,
the authorlsed representative of all ths other appl1cants,
fllBS a Memo praying for permxssxon to withdraw these appli-
cations with liberty reserved to approach the Hon'ble Supremse

Court under Article 32 of the Constitution. Shri M.,S., Padma-

;,,-r'» AN :g_t’

“N-..,,

\qTRArqtﬁrajalah learned Senior Standing Counsel, appearing for

Pais . -;&
g /rrxﬁ\ 6‘ W,

‘%:Svf ‘\\%R;Epondents 1 to 3 opposes the permission sought by the

?k M 1a%’p;llcants.

“ N ;,j'{;ﬁ ' WJe see no merit in the objections urged by Shri Padma-
%v\‘figzggsﬁy;ajaiah. We consider it proper to grant the permission

sdught by the applicants. We, therefore, accord pa;mission

\
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sought by the applicants and dismiss these'applications

as withdrawn by them with liberty reserved to them to

approach the Suprems Court. But in the

circumstances

of the cases, we direct the parties to bear their oun

costs,

<dl-

~ . .

Vice-C;aifﬁgé}l,\’V1'

bsv /Mrv,

TRUE COPY

sal- ¢

Member (A)| >/ (738




‘REGISTERED.

CENTRAL ADHINISTRRTIVE TRIBUNAL

BANGALORE BENCH
EXEREREXN

- C e - - ~a.

Commercial Complex(BDA)
Indirenagar
Bangalore - 560 038

beted 113 APR 1988

REVIEW APPLICATION NOS, 11 to 27/88
“IN APPLICATION NOS. 449 to 452 & 577 to 592/87(F)

Applicants Respondents
Indian National NGOs Assoéiation V/s The Secretary, M/o Defence & 11 Ors
of Army Electronics Inspecticn
& 16 Ors
To
1. Shri K. Remanujem 6 ﬁ“‘: i‘ Badrinath
Chairman ast, foreman

2.

3.

4,

S.

Indian Netional NGOs Aaseciation
of Army Electrenics Inspection
C/c Controllerate of Inspection
Electronice (CIL)

JC Nagar P.G.

Bangalore - 560 006 - T

Shri A.N, Mazumdar

Foreman

Controllsrate of Inspection
Electronics (CIL)

JC Nagsr P.0.

- Bangalore - 560 006 8.

Shri H. Prahaladarao

Foreman

Contrellerate of Inspaction

Powar Systems (CIP)

JC Nagar P,0. 9
Bangalore - S60 006 *

Shri M.A, Hardikar

Foreman

Controllerate of. Inspection

Radar (CIR)

JC Negar P, O, . 10.
Bangalore - 560 006 o

Shri S. Srinivasan
Foremen
Inspectorste of Electronics

JC Nager, Bangalore - 560 006

Controllerate of Inspection
Electronics (CIL)

JC Nagar P,0.

Bangalore - 560 006

shri R. Krishnamurthy

Aest. Foremen
Controllerate of Inspsction
Electronics (CIL)

JC Nagar P.0.

Bangalore - S60 006

Shri K. Narasimhemurthy
Asst. Foreman

Controllerate of Inspsction
Electronics (CIL)

JC Nagar P.0. :

Bangalore - 560 006

Shri H.B. Ramanujam

Asst. Foreman

Inspectorate of Electronics
JC Nagar

Bangalore -~ 560 006

Shri M, Selvaraej

Asst., Foreman

Controllerate of Inspection
Power Systems (CIP)

JC Nagsar

Bangalore - 560 DO§

.0.0.2



1.

12,

13.

14.

|
|

Shri ?nandethirtha

Rest. Foraman

Contrpllerate of Inapection
Electronics (CIL)

ac Negar P.C.

Bangalora - §60 006

Shri [J.K. Raghunathan
Mu.hmmn

Inapectorate of Elsctronica
JC Nagar

Bangalore - 560 006

Shri G. Sadaahivappa

Asst. Foreman

Inspactorate of Electronics
Jc Nagar

Bangalore - 560 006

Shri/ V.C. Gupta

Asst. Forsman

Controllerete of Inepection
Electronics (CIL)

Jc Nagar

Bangalore - 560 006

SubJect ] 'SENDIﬁG COPIES OF ORDER PASSED BY THE BENCH

R -

15.

" 16.

17.

| |

j

Shri T.S. Ramacﬂandra Rac
foreman

‘Controllerate of Inspection
_Electrenice (CIL)

JC Negar
Bangelore - S60 006

- Shri J.V, ChadrTshekara Reo

foreman

Controllerate of Inspection
Elsctronics (CIL)

JC Nager

Bangalore - $60! 006

Shri K. Hanjundkppa

fForeman

Controllerate of Inspection
Powar Systems (CIP)

JC Nagsr
Bangslore - 560 006

|

in the a?ova said applications on

|

Encl & As abovs

22-3-88,

_Pleéss find enclosed herewith the copy of URDEﬁ’passed by ?his Tribunal

|

ggmv REGISTRAR _

_ -

!. -

o

(JuDICIAL)

4



“BANGALORE

DATED THIS THE 22ND DAY UF MARCH, 1988

Hon'ble Shrl Justice K. S Puttaswamy, Ulce-Chalrman-

Present and

4,

5,

6.

7.

‘Hon'ble Shii L.H.A. Rego, Member (A)
REVIEW APPLICATION NOS. 11 TO 27/1988

CENTRAL ADNINISTRATIUE TRIBUNAL

Indian National NGOs Asspociation
of Army Electraonigg- Inspection
C/b ciL, Bangaloigt,

A.N; Mazumdar, fForeman
CIL, 3C Nagar, Bangalore.

He. Prahaladarao, Foreman
CIP, 3C Nagar,. Bangalore,

M.A. Hardikar, Foreman,
CIR, JC Nagar, Bangalors,

S, Srinivasan, foreman,
Inspectorate of Electronics,
JC Nagar, Bangalore.

S. Badrinath, Asst. Foreman,
CiL, 3C Nagar, Bangalore.

R. Krishnamurthy, Asst. Foreman,

"CIL, JE Nagar, Bangalore.

K. Narasimhamurthy, Asst. Foreman,

CIL, JC Nagar, Bangalore.

HB Ramanujam, Asst. Foremah,
Inspectorate of Electronics,
JC Nagar, Bangalore.

M Selvaraj, Asst. Foreman,
CiP, JC Nagar, Bangalore.

Anandathirtha, Asst. Foreman,
Cit, JC Nagar, ‘Bangalore.

J.K. Raghunathan, Asst. Foreman,
I of L, 3C Nagar, Bangalore.

G. Sadashivappa, Asst. Foreman,
I of L, JC Nagar, Bangalorse.

V.C. Gupta, Assistant Foreman,

CIL, JC Nagar, Bangalore.

T.5. Ramadhandra Rao, Foreman,
CIit, JC Nagar, Bangalore.

[ N ]

-Applicant in

R.A. No.12/88

ReA. N0O.,11/88 |

Applicant in i

Applicant in
R.A. No.13/88

Applicant in i
R.A. No. 14/88 |
. | A
Applicant in V
R.As Noo.15/88

Applicant in

R.A. No.16/88

‘Applicant in

R.A. No.17/88

Applicant in

R.A. No.18/88

Applicant in
ReA. No.19/88.,

Applicant in

R.As N0o.20/88

Applicant in

R.A. No.21/88

- Applicant in-
R.A. No.22/88

* ppplicant A

R.A. No.23/88

Applicant in
R.A. No.24/88

Applicant in
ReA. No.25/88

’



16,

17.

Se

6.

10.

11.

of the Administrative Tribunals Act, 1985

J.V. Chandrashekara Rao, Foreman;
CIit, JC Nagar, Bangalore.

K. Nanjundappa, fForeman
Cip, JC Nagar, Bangalore.

Ve

Union of India, represented b.y
the Secretary, Ministry of
Defence, New Belhi,

The Director Beneral of Inspection
Department of Defence Production,
M/o Defence (DGI), Room No.234,
South BlobK,_Dqﬁ'PO Neuw Delhi.

The Controller,

Cit, JC Nagar PO,

Bangalore.

PT Gee Verghese, fForeman,
CIR, JC Nagar, Bangalore.

T.V. Venugooala Iyer, fForeman
CiP, JC Nagar, Bangalors.

N.A. Ramaorasad Narayan, fForeman
CIL, JC Nagar, Bangalore.

S. Rajaratnam, Asst. Foreman,
I of L, R.K. Puram PO,
Secunderabad.

¥S. Jagannatharao, Asst. Foreman,
CIR, JC Nagar, Bangalore.

‘N. Paul Pandian, Asst. fForeman,

CIS, Secunderabad. -

L. Upendranath Goud, Asst. Foreman,
CIS, Secunderabad.

S.C, Patel, Asst. Foreman,
I of L, C/o. GCF, Jabalpur.

T. Somashekara, Foreman,

CIL, JC Nagar, Bangalore.

: R S
coe Appilicant ip -

R.A. 0026/88

R.A. No.27/88

Common Respondents.

These applications having come up for hearing to-day,

ce=Chairman made the follouing:

ORDER

In these applications made under Sec

tion 22(3)(fj

:('the Act')

the applicants have souyht for a revieu off our order

dated 21.1.1988 dismissing their A.Nos. 4

577 to 592 of 1987.

49 to 452 and

.

' K) Appl _@_;lnt in :



.,‘
E?’.{

2,  Shri K. Ramanujam, Chairman of the Indian National

NGOs Association, Armylﬁlectronics Inspection, Bangalors,
who is representing the applicants as before submits that
the applicants had withdraun their earlier applicatiens
under a bonafide mistake and that they are unable to
approach the Hon'ﬁle Supreme Court under Article 32 of

the Constitution- and on those grounds ue must revieuw our

- : -
earlier order, restore the appl;catlons to their original

- file and determine them on merits,

3. We dismissed A.Nos., 449 to 452 and 577 to 592 of
1987 on the ground that the applicants themsslves sought
our permission to withdraw . them with liberty reserved to

approach the Supreme Court.

4, We will even assume that everyone of the grounds
stated by Shri Ramanujam are correct. Even then also,
all of them will not constitute a mistake or an error
apparent on the face of the record or a case of discovery
of a neu and imeertant matter or svidence that was not

within the knouledge of the applicents'to justify a revieu

~

our order under order'.47 R.1 of the Code of Civil

(3
= of the Act. We find no grounds to revieuw our earller order.
Pz
\3 RUE COPY

On the foregoxng discussion, we hold that these

fore, reject these applications at the admission stage,

DEPUTY REGISTRAR (JPL)
_ CENTRAL ADMiNismuH*\?EQRMQ\flweS to the respondentso )
BANGALORE o

* y ~- . - . o - a—— f i )
131 jxcs;—; CHAIRMAN 22151  mEMBER (A)B>>%s

eview applications are liable to bs rejected. ?ue, thereg- .f

.,._? __~_r‘-f

s |- sdl-  « —




